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{Insalvency Resolution Process for Corporale Persons) Beguilalons, 2006

.:ﬂuﬂﬂtﬂﬁf & value of main products!| The Company has bumowerof Bs, 5236 Cr

| Date of issue of provisional list of | 0BIOTI2024

| Last date for submission of

154

Date  07.06,2024  Address : C/53, Shanfi Niketan Row House, Opp Sagar Complex,

m REGISTERED OFFICE: §, GROUNDFLOOR, NARAYAN CHAMBERS,
B/H. PATANG HOTEL, ASHRAM RAQD, AHMEDABAD - 350 003,

CONTACT PERSON: MR. YISHWAIITBHAI D. VaLA

MOBILE NO.S9594 T7075

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

LT

ANUPAM PORT CRANES CORPORATION LIMITED NOT

[SEE PROVISO TO RULE & (6]]

APPENDIX - IV-A
SALE NOTICE FOR SALE OF

(D) IDBI BANK

IMMOVABLE PROPERTIES

HAVING ANY BUSINESS ACTIVITIES AT PRESENT
Under Regulaton 364 (1) of the Insolvency and Bankruptcy Board of India

: RELEVANT PARTICULARS
| Name of the Corporate Debtor  ANUPAM PORT CRANES CORPORATION LIMITED
| along with PANICIN/LLP No. | CIN: U2%100GJ2011PLCOST084

 Address of the registered ofiice | Piot Mo, 136 Gidc Industrial Estate Vithal Udyognagar,

e t
ithal Udycgnagar, Gujaral-388121, India recourse basis”™ for realization of company’s dues.

E-Auction Sale Notice of the Immovable Assets under the Securitization and Reconstruction of the Financial Assefs and
Enforcement of Security Interest Act, 2002 read with proviso to Rule B(8) of the Security Interest (Enforcement) Rustes, 2002,
Malica is hareby given o the pubbe in general and in particutar 1o the Borrower(s) and Guarantos(s) thal he below desoribad
immavable property mortgaged ( charged 1o the sacured creditor i.e, MAS FINANCIAL SERVICES LIMITED, Tha physical
possession of which has been taken by the authorized officer of MAS FINANCIAL SERVICES LIMITED in the Loan Account
Mo, 1617545 with a right to sale the sama on “As is Where is, As s What is, And Whatever There is and without any

IDBI BANK LIMITED - VARACHHA BRANCH
101-102, Mangaldeep-2, Opp Varachha Police Station,
(SRR R el R F RN Varachha Read, Surat Pin :395006. Gujarat

NOTICE UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS

AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 {the SARFAESI Act)

Name of the Borrowaeris:

Name of the Mortgagor/s and Guarantor/s:

Shri. Gajaram Bhaktaram Dewasi
amt, Kamia Devi

Shri. Gajaram Bhaktaram Dewasi (Borrower and Mortgagor)
Smt. Kamia Devi (Co-Borrower and Iulurtgagm:l

1. DESCRIPTION OF THE PROPERTY

| URL of website | Mot avaiahle 1. BORROWER/S & GUARANTOR!S NAME & ADDRESS

| Details of place where majority | GiJj'aFai' - 2. TOTAL DUE + INTEREST 2. AIC NO. FOR DEPOSITING EMD/OTHER AMOUNT

| of fixed assets are located _ S 1. KRISHNA HOUSE (BORROWER), THROUGH ITS| 1. ALL THAT PIECE AND PARCEL OF THE IMMOVABLE
Installed capacity of main Mot applicable as the Company has no PROPRIETOR PROPERTY KNOWHN AS "KRISHNA HOUSE®, PROPERTY

| products/ services manufacturing operations &t present FROPRIETOR: MR, MAYANI VITTHALBHAI JIVRAJEHAI BEARING MOMN-AGRICULTURE LAND BEARING [OLD SURVEY

OFFICE ADDRESS: NOLG, CITY CORNER APARTMENT, OFF
GOPINATH SOCIETY, LAJAMNI CHOWR, MOTA VARACHHA
SURAT - 3950046

MRS_MAYANI BHAVNABEN V. (GUARANTOR)

ADDRESS: NO.121, MAMTAPARK SOCIETY-1, BESIDE
SHIVANI MOTORS, KAPODRA, SURAT - 395008,

MR MAYANI PIYUSHKUMAR VITHTHALEHAI GUARANTOR)

[gervices sold in st financial vear | according to provisional profit & Yoss Account
o produced Befure us
Number of employees! workmen NIL
| Furthar details inciuding last available ' Dataits can be obiained by sanding emai at:
financial statements |with schedules) | cirp.anupam@gmail.com
of bwa years, Bsisof crediiars, relevant

dales i n g of The ACDRESS: NO.12%, MAMTAPARE SOCIETY-1, BESIDE
| ms;;:taf;igﬂue g SHIVANIMOTORS. KAPODRA. SUIRAT - 395006,
'E' ibility for resolubon a I'cants'[]atails can ba obtamed by sending email at: MR. KAMALKUMAR C. THESIYA (GUARANTOR)

VARACHHARCUAD, SURAT - 39500%

2. AMOUNT R5.18,73.47.120/~ IN WORDS |EUPEES
MINETEEN CRORES SEVENTY THREE LAKHS FOURTY
SEVEN THOUSAND ONE HUNDRED AND TWENTY OMNLY) AS
ON 3170172022 + INTEREST TILL THE DATE OF REALIZATION
AND COST, CHARGESAND OTHER EXPENSES.

(Coda is availableat |
{ Last date for receipt of expression | 29/06/2024
of interest

|prospective resolution applicants |
1210712024

fBLOCK NO.T1. ADMEASURING HECTARE 2-94-02 50. MTRS.
& POT KHARABA HECTARE 0-07-14 5Q, MTRS, TOTAL
HECTARE 3-01-16 50. MTRS.) NEW SURVEY / BLOCK NO.S3
ADMEASURING 20384 50, MTRS. SITUATED AT MOLUJE
GHALUDI, TALURAKAMBRE., DISTRICT SUIRAT, GUJARAT.
(NOTE; UNITS EXCLUDED WHEREIN SECURED CREDITOR
HAS ISSUED NO QBJECTION CERTIFICATE)
BOUNDEDASFOLLOWS:

EAST LAND QF BLOCK MO, D

WEST : LAND OF BLOCK NOLET

HORTH: LAND OF BLOCK NO BT & 68

SOUTH  JAHANGIRPLURA - NAVIPARLDH STATE HIGHWAY

2 ACCOUNT NAME: MAS FINANCIAL SERVICESLTD.
ACCOUNT NO.003010200051378;

BANK NAME: AXIS BANKLTD;

IFSC CODE: UTIBO0OD0OS;

ERANCH: LAW GARDEN, AHMEDABAD - 380006

| objections fo provisional list 1 DATE & TIME OF E-ALCTION

|Date of msue of final istof ' 2010712024 3 LAST DATE OF SUBMISSION OF EMD 1. RESERVE PRICE
[PuEpec o fcn appRoanis | 1. DATE & TIME OF THE PROPERTY INSPECTION 2. EMD OF THE FROPERTY
'Date of msue of imformation | 2000712024 : o o
memorandum, evahation matrx 1) E-AUCTION DATE: 24/06/2024 1.RESERVE PRICE {IN INR}:
and request for resolution plan to 11;00 AM TC 01;00-PM WITH FURTHER EXTEMSION OF &

| prospechve resolution appacants MINLITES 2. EMDAMOUNT (IN INR):
'Last dats for submission of | 2410812024 3) LAST DATE OF SUBMISSION OF EMD WITH KYC

{ resolution pians 21/06/20:24 — TILL 05:00 P oMLY

3) DATE OF INSPECTION:; ON 20/06/2024 — EETWEEN 10:00
AM TO Q0 PMIST

Nandish Sunlibhai Vin

RS.14,00,00,000/- (RUPEES FOURTEEN CRORES ONLY)

RS.1,40,00,000/- (RUPEES ONE CRORE FOURTY LAKHS

Resalution Professional for Anupam Part Cranes Corporation Limited
Regn No: IBBIIFA-D01/1P-P-02117/2020-2021/13270

FINANCIAL SERVICES LIMITED wabsita La. hitps:imas co.in/

Place: Surad

STATUTORY 15 DAYS SALE NOTICE UNDER THE SARFAESIACT, 2002
The Bormowers | Guarantors are heraby nolity to pay the sum a5 mentioned in the demand rotica along with up fe date interest and
arcillary expenzas belors the dale of E-Auction, fading which ihe property will be auctioned | sold and balance duees, il any. will be

For further detailed lerms and condiions of Sale, pleass rafer o the link hitps-isarfaesiauctiontiger. net alzo avallable-al MAS

DETAILS OF THE PROPERTY

Motice is hereby given to the aforesaid Borrower(s) and Martgagor thal the aforesaid Borrower was sanclioned
financial assistance of Rs. 23,00,000/- [Rupees Twenty-three lakhs only) by IDBI Bank Ltd. {IDBI Bank), by way of
Home Loan for purchase of houseand disbursement of Rs. 15709 (Rupees Fifteen Thousand Seven Hundred and
Mine only) as Loan for Insurance Premsum. Pursuant to the sanchon of the said financaal assistance, necessary loan
and security docuements were executed by Shri, Gajaram Bhaktaram Dewasi (Borrower and Mortgagor) and Smt.
Kamia Devi (Co-borrower and Mortgagor). The said financial assisiance has been secured, inter alia, by morlgage
by deposil of titke deads of the properies mentioned below. As the aforesaid Borrower has defaulled in repayment of
the said financial assistance in terms of the Loan Agreement {s) dated March 22, 2022, the account of the Borrower
has been classified as non-periorming assets (NPA) in the books of IDBI Bank on January 8, 2024 in terms of the
quidelines issued by Reserve Bank of India (REI) from time to time. In view of the defaulis committed by the aforesaid
Borrower, IDBI Bank, vide it's letter bearing Ref. Mo Recall-051202499432245 dated February 7, 2024, has declared
the financial assistance together with interest and other moneys aggregating Rs. 23,35,659.35 (Rupees Twenty-
three lakhs thirty-five thousand six hundred and fifty-nine and thirty-five paise only), io have bacome
immediately due and payable by the Borrower and called upon the Borrower (o pay to IDBI Bank a iolal sum of Rs.
23,96,593.35 (Rupees Twenty-three lakhs ninety-six thousand five hundred and ninety-three and thirty-five
paise only) as on March 9, 2024 fogether with further interest thereon with effect from March 10, 20248l payment or
realization, atthe confractual rate as stated in the said letter.
Mecessary nolice was issued/served by IDBI Bank under section 13(2) of the SARFAESI Act al the respective
addresses of the Borrower(s) and Mortgagor by "Registered post with Acknowledgement Due®. However, notice sent
to Shri. Gajaram Bhaktaram Dewasi (Borrower and Mortgagor) and Smt. Kamla Devi (Co-borrower and
Mortgagor) was retumed un-served with postal remark "Addresses left”. In view of the aforesaid, this public notice is
issued in compliance with Provisa to Rule 3 {1} of the Security Interest {Enforcement) Rules, 2002,

Please nate that you shall not transfer or atherwise (other than in the ordinary coursa of your businass) any of the
Secured Assets, without prior written consent of IDBI Bank, failing which you shall be liable for an offence punishabile
under section 2% of the SARFAESI Act
We invite your attention to provisions of sub section (8) of section 13 of the Act. in respect of time available, to redeem
the secured assets.
In the circumstances, Borrower sy Guarantor(s) is, once again, requested fo pay the aforesaid amount within sacy
days from the date hereof failing which IDBI Bank, as a secured credior shall ba entitled to enforce its securty intarast,
urder the provisions of the SARFAES| Actas also under any other law a5 available to IDBI Bank for realising its dues,

All that piece and parcel of land Flat No | B/1105 on the 11th floor of the Tower : B building known as "Vivek
Residency” situated al SanlaHemad bearing Revenue Survey No : 18/1, Block No @ 24 of Village : SaniaHemad.
Taluka - Chaoryasl, District : Sural, in the Stale of Gujarat. Bounded: On the Eastby: Ad). FlatNo: B/1104. On the West
by-Ad). FlatNo: BI1105, On the South by: Building Lift, On the Morth by: Road.

MAS FINANCIAL SERVICES LIMITED
futhorized Officer

Drate: OTOE2024
I AX| S BANK Collection, 1st Floor Balleshwar Avenue, S G Highway, POSSESSION NOTICE

p Y Opp Rajpath Club, Bodakdev, Ahmedabad, Gujarat - 380054, APPENDIX IV [Rule 8{1))
Whereas, the undersigned being the Autharmed Officar of the AXIS BANK LTD, under the Sacurilizetion end Reconsiruction of Finanaial Assets and Enfarcamend of Securty Interest Act, 2002 and
in ezercsa of powess conferred undar section 13(2) read with nule 3 afthe Secwity InterestiEnforcament Rules, 2002, issued a demand notice dated menlicned herein balew sble callng upon the
BarmoweanCo-BomowanMarigagonGuaranior, menlioned herein below lable to repay the emound mentioned hereunder in the netice as mentioned in the said notice logedher with fudther nterest at
the cenfracthual rate anthe aforesaid ameount snd ncidental expenses, costs, changes st incumed | o ba incurmed. within 80 days from tha date of the said nalice
BarmowarCo-Bomrean MargagonGuarantar, menlionad harain befw table kaving faied 1o rapay the Banks dwas as menlicned in (ha nofica issuad o him under Sacuritization and Reconstrsctan

Together with all and singular struclures and erections thereon, bath

Date; 07.06.2024 - Place: Varachha, Surat

present and future.

Authorised Officer & Deputy General Manager-|DBI Bank Ltd

APRI

CAPITAI

CAPRI GLOBAL CAPITAL LIMITED

G I_OBAL Registered & Corporate Office :- 502, Tower-A, Peninsula Business Park, Senapati Bapat Marg, Lower Parel, Mumbai-400013
i 181 TEDR Circle Office :- 9-B, 2nd floor, Pusa Road, Rajinder Place, New Delhi-110060

APPENDIX- IV-A [See proviso to rule 8 (6) and 9 (1)]
Sale notice for sale of immovable properties

of Financial Asseds and Enforcamant of Sacunty Interest Act, 2002, notica &= hanaby given fo tha Borrower and athar mentioned hersin abova in parlicular and The publc, in general, that the
undarsigrad has taken Possassion (manfaned hengin below [able) af the proparty described hesain below in axercdise of powers canferrad on him under seciion 13{4) of the said Actraad wilh rule B

of the said Rules on halidweng date.

Barrowar/Co-Borrower/Morlgagon'Guaranior mentioned heren balow lable inparlicular, and the public, in general, are heraby caufioned not 1o deal with the proparly and any dealings with the
propey will be subjact o Be charge of the AX1% BANE LTD for an amount mentioned herein below Bble a5 menboned in e zaid notics (ngethes with fudher inberest al the conlraciual rabe on the
aloresant amount and incidenlal paponses. Co8s , charge s ele. meored Hoba incumed.

T Borrowers attenbion ks mvied b B provisions of sub Secton [8) of Section 13 of the SARFAE S act, 2002 in respectof fime available, fo redeem e secumed assets

DESCRIPTION OF THE PROPERTIES

Nams of Demand Notice Date Date &
Borrawer! & Ois. Amount Schedule of Immovable Property Type of
Guaraman s, {Imtarest + Fossession

Co-Bomower Charges - Recovery)
LAN : PHRO1300 2669554 12122023 ALL THAT PIECES AND PARCELS OF IMMOWABLE RESIDENTIAL PROPERTY PLOT MO. T, SHYAM | po.oe-2024
(1) Andlkumar Vasrambhal 3hrimall e VIHAR LIPYAMN. 5. NCC 240 PAIK) 2, FARBADS ROAD. BANASKANTHA, PAL-ANPLR-385001, GLLIARAT, {PHYSICAL)
[2) Kitaben Anilkumar Shrimali Rs. 1492 081/ &as | INCIA, DIST PALANPUR, DIST.: BANASHEANTHA AS FOLLOW BOUNDED BY: EAST- Intema Rosd,
an G7-12-2023 WEST-Plot Mo 85, MORTH- Plot Mo 71, S0UTH- Plol Nosga
LAN : PHROO1IDE350 121 IA02H0ES FLAT NC. 201, 2ND FLOOR, TOWER B, GANADHISH COMPLEX, RS NO. 862, TPENO. 3, FR RO.BTEIN | gape-2024
(1) DHOB1 SUDHIREHAI e FROMT OF WMMS CORPORATION WARD MO, 1-C, BH MAHESH COMPLEX, OFF WAGHODIYA ROAD, {PHYSICAL)
CHAMDRAKANTH BHAI R&.13I6207H- a8 on | WAGHODIVA, MOJE: BAPDD, VADODARA-E0019, GLLIARAT, INDIA. East FLAT KO, B-202 West 0.T.5,
(2) HEMABEN RATILALBHAI DHOBI 1210001 Marth: COMMON PARKING, Saush: COMMON PASSAGE. WITH BUILDINGS CORSTRUCTED THEREDN
ALOKNG WITH OTHER ASSETS SUCH AS FURNKITURE AND FIXTURES, EQUIPMENTS, MACHINERY
—FIXELAND MOVABLE, STRUCTURE AND ANY OTHERS ASSETS SITUATED THERECQN
LAN : PHRO44B0533T6E] TN ALL THAT PIECES AND PARCELS OF IMMOVABLE RESIDENTIAL PROPERTY BEARING FLAT NO. 403, | go.0-2024
(1) Hiren Vinodishai Ajmars e BUILT UP AREA ADMEASURING 236 50, YARDS QN 4TH FLOOR, OF BLOCK NO. A IN THE BUILDING | (pHYSICAL)
{2} Geetaben Hirenbhal Afmera Rs. 40,36,171/- as FMOWN AS SHANTI PUJAY HOMES" CONSTRLUCTED ON M.A. LAND AREAADMEASURENG 10317 50,
on 30,04, 3024 METER, SITUATED AND LY MG ON REVENLE SLRVEY WO, 268, WHICH 15 MORE EDENTIFIES ASTRS.
WO, &5 0F FRP. MO B0 OF VILLAGE: CHANDLCDIYA OF SUE ST AHMEDABAD-B (SOLA) OF DISTRICT
AHMEDABAD M THE STATE OF GLIJARAT HAVING BOUNDARIES AS UNDER: EAST: FLAT MO, 402,
WEST, SOCIETY ROAD, MORTH: FLAT MO 401, SOUTH: BLOCK M. B WITH BUILDINGS
CONSTRUCTED THEREDON ALONG WITH OTHER ASSETS SUCH AS FURNITURE AND FIXTURES,
EQUIPMENTS, MACHINERY = FIXED AND MOVABLE, BTRUCTURE AND ANY OTHERS ASSETS
SITUATED THERECM
LAN : PHROOO301£83345 28-08-2023 ALL THAT PIECE AND PARCEL OF IMMOVABLE RESIDENTIAL PROPERTY A202, 2ND FLOOR, PLOT | go-06-2024
(1) Jigneshkumar Jentilai Pokal e NO. 1251, SURVEY NO, 4831, TPS NO. 119, AKSHAR ENTERPRISE, AAGAM RESIDENCY, NIKOL, | (PHYSICAL)
2] Renukaben Jigneshkemar Pokal | Rs. 16,908,560 a5 | AHMEDABAD-ZRZ350 HAVING BOUNDARIES AS UNDER: EAST: Flat Mo, Ar203, WEST: Flat Mo BI201,
on 23082033 NORTH: Society ROBD, SCUTH: Flat Mo, A7201. WITH BUILNGS CONSTRUCTED THERECH ALONG
WITH OTHER ASSETS SLICH &5 FURNITURE AND FIXTURES, EQUIPMENTS, MAGHINERY - FIXED
AND MOVABLE, STRUCTURE AND ANY OTHERS ASSETS SITUATED THEREOH,
LAN ; PHROO 305455230 .40 2023 TOWERE, BLOCH-C, FLATMNG. CH01, 4TH FLOCH, SAAKAR SPLENDORA-L REV BURMNC. 335, BLOCK | go.06-2024
(1] KHANDEKAR ASHOK MAHADEY R ] WO.ZIT, T.F SCHEME NO. 1, FINAL PLOT NQ. 108, VILLAGE: VEMALL, 5AMA SAVALL, VADODARA- | (PHYSICAL)
(2] REEHMA ASHOK KHANDEKAR | Rs 1578070 as on | 390006, GLIJARAT, INDLA, East ADJ PLOT, West 18.00 METER WIDE R2AD, Morh; ROAD, South; ADJ
12902023 PLOT. WITH BUILDINGS COMSTRUCTED THEREON ALOWG WITH OTHER ASZETS SUCH AS
FURNITURE AND FIXTURES, ECURPMENT S, MACHINERY ~FIXED AND MOVASLE, STRUCTURE AND
ANY OTHERSASSETS SITUATED THERE DN,
LAN : PHROD1 306536155 MA0HNT FLAT KO, 220, 2ND FLOOR, GHANSHYAM FLAT, £5 NO. 1306 (139041351 + 139241383 JOINT), SHEET | pos-2024
(1} PARTH NARENDRABHAI DAVE nemnmn NO. 81, BH TALAT| OFFICE. VADSAR, VADODARA-330011, GUAARAT, INDAA. East FLAT NO.221, West: | \pHySICAL)
{2) VAISHALIBEN NARENDRABHAI | Rs. 1010453 ason | FLAT NO.Z10, North: C.5 N 1389, 1388 AND 1385 South; AFTER PASSAGE, FLAT NO.204. WITH
DAVE 12,140,203 BUILDNGE CONSTRUCTED THEREOM ALONG WITH OTHER ASSETS SUCH AS FURNITURE AND
FIETURES, EQUIPMENTS, MACHIMERY —FIXED AMD MOWABLE, STRUCTURE AMD ANY OTHERS
ASSETE SITUATED THERECH
LAN : PHRODBTOG158496 20-07-2023 ALL THAT PIECES AND PARCELS OF IMMOVAELE RESIDENTIAL PROPERTY COMPRISING OF FLAT | osae/2024
1) HARSHABEM RAMESHEHAI R RO, 102 BURTUP AREAADMEASURIMG 24 4520, MTS. AND SUPER BUILT UP AREAACMEASURING [SYMBOLIC)
CHADNIYA 2} SHAILESHEHA! Rs. 15429670 as AT A3 S0 MTS AND CARPETAREAADMEASURING 21.10 50 MTS. ON 15T FLOOR OF WING-T 1IN THE
BECHAREBHAI CHADANITA an 17-07-2023 HIGH RESE BUILDING KENOWHN A5 “CITY SERENITY" CONSTRUCTED ON KA LAND AREA
ADMEASURING 1513.00 MTS. ITUATED AND LYING ON REVENUE SURVEY WO, 16011 PAIKEE WHICH
15 MORE IDENTIFEED AS F.P.NO. 15 0F TRS, MO, 22 (RAIYA) OF VILLAGE RAIYA -2 OF SLB DI, AND
D45, RAJKGT INTHE STATE OF GLLARAT HAVING BOUNDARIESAS UNDER : EAST | FLAT NO. 103,
WEST -FLAT NO, 901, NORTH : OPEM SPACE THEN ROAD, SOUTH : PASSAGE STAIRAND LIFT, WITH
BUILDEGES CONSTRUCTED THEREON ALOKNG WITH OTHER ASSETS SUCH AS FURKITURE AND
FISTURES, EQUIPMENTS, MACHIMERY -FIXED AMD WMOWABLE, STREUCTURE AND AMNY OTHERS
ABSETE SUTUATED THERECH.
LAN ; PHROGBTOTEGT 145 & 14-03-2024 ALL THAT PIECES AND PARCELS OF IMMCVABLE RESIDENTIAL TENEMENT CONSTRUCTED OF NA&A | os/06/2024
HTRODETOROI4T40 B ] LAND BEARING RSN 80 PART 1AND 80-3 PART 7 OF CITY RAJKOT, BEARING PLOUT MO, 10LANDAREA | (SYMBOLIC)
1] CHOVATIYA HARESHBHAI Rs M4.85789-as | ADM.55.61 50 MTS BEARING CITY SURVEY MO, 314THOCITY SURVEY WARD NG, 132, BEARING FP
KURJIBHAI 2) CHOVATIYA on 14-03-2024 WO, 29 AN 47 PART OF TPS NO, 12, SITUATED WITHIN LIMITS OF BMC DI5T. RAKDT IN THE STATE
PRABHABEN HARESHEHAI OF GLUIARAT, EAST - ROAD, WEST ' PROPERTY ONADJ, FP NG 46, NORTH | PROPERTY ON PLOT
KO, 11, S0UTH : PROPERTY ON FLOT HO. 9, WITH BUILDINGS CORSTRUCTED THEREDON ALONG
WITH OTHER ASSETSE SUCH AS FURKITURE AMD FIXTURES, ECUPMENTS, MACHINERY —FIXED
AMDMOVABLE, STRUCTURE ANDANY OTHERS A5SETS SUTUATED THEREDOM
LAN : PHROOETOT2Z3536 18-03-2024 ALL THE PIECE AND PARCEL MOVASLE PROPERTY BEARING BLOCKNO. 2OF BUBPLOTHNC.9TD | asoe2024
1] GARIYA MAHESHEHAI ———— 14/B0F PLOTNO. 9 TO 14 OF THE SCHEME KMOWN AS "SHRINATH PARK-B® OF VILLAGE ; KLIVADAWA {SYMBOLIC)
KHIMABHAI 2} GARIYA MEENABEN | Rs 1915273 a8 | SUB DISTRICT & DISTRICT : RAJKOT EAST (ADJ PLOT NG 15 TO 20, WEST : 12-00 METER WIDE
KHIMABHAI o 19-03-2024 ROAD, NORTH : HOUSE OF SUB PLOT NTO, 8 TC 1404, SOUTH : HOUSE OF SUB PLOT MO, 9 TO 140,
WITH BUILDIRGS CONSTRUCTED THERECH ALOKG WITH OTHER ASSETS SUCH AS FURMITURE
ANDFIXTURES, EQUIPKMENTS, MACHMERY —FIXED AND MOWABLE, STRUICTURE AND ANY OTHERS
ASSETS SUTUATED THEREDNM.
LAN : PCRODI 304771322 & 14-03-2024 PROPERTY 1: - ALL THE PIECE AND FARGCEL IMMOVABLE PROPERTY BEARMG DISTRICT | pe-0e-2024
ECROO1305410475 rrmee—— BHARLICH, SUB DISTRICT. BHARUCH, VILLAGE: MAJOMPUR, RS, NO. 2 AND 3, ADM, 26931.00 500 | (sYMBOLIC)
{11 M5, HIND TRADERS Ra 1 7306 T40.000- | MTR. KA LAND PAIKIPLOTMNO. B-13. TOTALADM.; 364 16 50 MTR. PAR| EAST SIDEADM, 185,73 50
{2} CHANDRABHA! GURUMUKHDAS | as on 12-03-2024 MTR. OWNED BY CHHAYABENW CHANDRABHAN SEJWAMI. EAST. - OPEN LAKD OF PLOT NO, 12,
SEJWAMNI{3) SUSHIL WEST. WEST SIDE CPEN LAKD PLOT MO, 13, NORTH: 6.00 MTR. PLUBLEC BCAD, SOUTH: RS MO 15
CHANDRABHAI SEJWANI CPEN LAND PAIR BUNGALDW
(4] CHHAYABEN CHANDRABHAI PROPERTY & - ALL THE PIECE AND PARCEL IMMVOABLE PROPERTY. BEARING DISTRICT.
SEJWANI BHARLICH, SUB DISTRICT. BHARLCH, VILLAGE: KASAK, CITY SURVEY WARD MO, 1, CITY SURVEY
MO, 3211 PAIKE PLOT NO. G3-B, TOTAL ADM. 38650 S0 MTR. OWNED BY CHHAYABEN
CHANDRABHAN SESNVANL EAST. PLOT KO, 82 WEST. PLOT RO, 5304, NORTH: LAND OF CHAMELI
WOHRA PATEL, SCUTH: BORDER OF ADJ. LAND ARD BHARUCH SHURALTIRTH ROAD, VYWiTH
BUILDGES CONSTRUCTED THEREON ALOKNG WITH OTHER ASSETS SUCH AS FURKITURE AND
FIXTURES, EQUIPMENTS, MACHINERY —FIXED AND MOWABLE, STREUCTURE AND ANY OTHERS
ASSETS SITUATED THERECH
LAN : PHROOET04308419 & 17-06-2021 ALL THE PIECE AND PARCEL OF FLAT NO. B4 ON FOURTH FLOOR OF BUILDING-S IN SCHEME | prioe/z004
PHROGBTO4383001 — KNOWN AS "ANJALI PALACE™ HAVING BUILT-UP AREAADM, 30-17 0. MTRS. ON NALAND BEARING | (syMBOLIC)
1) HIREM R. BARDT 2] BAROT Rs. 11,50 359 as REVEMUE SURVEY MO, 28 PAIKI 4. LYING AND BEING AT MOLLE WILLAGE - GHANTESHWAR,
MANISHA HERENBHAI on 16-06-2021 REGISTRATION SUB DISTRICT & REGISTRATION DIETRICT - RAJKOT. THE SAID PROPERTY 15
BOUNDEDAS FOLLOAW | SURRCAUNDING ; EAST : MARGIN, WEST - PASSAGE, LIFT, NORTH : MARGIM,
SOUTH : COMMON WALL WITH FLAT MO, B-402. WITH BUILDINGS CONSTRUCTED THEREDN ALDNG
WITH OTHER ASSETS SUCH AS FURNITURE AMD FIXTURES, EQUIPMENTS, MACHINERY ~FIXED
AND MOVABLE, STRUCTURE ANDHANY OTHERS ASSETS SUTUATED THEREON
LAM : LPROIETO223005T & 14-03-2024 ALL THE PIECE AND PARCEL IMMOVABLE RESIDENTIAL BUILDING WITH LAND ADM. VE-37 50. | os/06/2024
ECROGATOS4IEE3E & R MTRE. OF BLOCHK N0, T3 OF RAJKOT REVEMUE SURVEY NO. 398, RAJKOT CITY SURVEY MO, 5504 [SYMBOLIC)
LTROCBTOE012482 R=: T0,63.148.85)- | AMDESZS TOSE3E (P, CITY SURVEY WARD MO, 7, PIN CCOE NO. 360001, EAST : OTHERS PRCFERTY,
1} VIRENEHAI BABULAL SINDHAY | as on 12-03-2024 WEST : OTHERS PROPERTY, MORTH | ROAD, SOUTH : OTHERS PROPERTY, WITH BUILDINGS
2} JYOTIBEN VIRENBHAI SINDHAY CONSTRUCTED THEREON ALOMNG WITH OTHER ASSETS SUCH AS FURNITURE AND FIXTURES,
EQUIFMENTS, MACHINERY -FIXED AND MOVABLE, STRUCTURE AND ANWY OTHERS ASSETS
SUTLATED THEREQN.

Pieage further nate Bas & mentioned in suesection 13 of Sec 13 of the aforessd Act, you shal nottransier by way of sale, lease or othersise any of 1he assels stated under security referred o in
tis Mogice withaws prics written consant of pur Bank

Date; O7-06-2024  Place: Guaral

St Authonised Officer,

Hes Bank Lid

financialexp.epapr.in

E-Auction Sale Notice for Sale of Immovable Assets under the Securtisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with proviso to Rube 8 [(6) AND 9{1) of the Security Interest {Enforcement) Rubes, 2002 Matice is hereby given to the public in general and in particular to the
Barrower (FEJ and Guarantor (5] that the befow described immovable property morigaged /charged to the Secured Creditor, the Constructive/physical possession of
which has been taken by the Authorised Officer of Capri Global Capital Limited Secured Creditor, will be sold on "As is where 57, "As is what is”, and "Whatever there
i5” on dates below mentioned, for recovery of amaunt mentioned below due to the Capri Global Capital Limited Secured Creditor from Borrower mentioned below,
Thie reserve price, EMD amount and property details mentioned below.
SR.| LBORROWER{S) NAME DESCRIPTION OF THE
MO. 2 OUTSTANDING AMOUNT _ MORTGAGED PROPERTY | 2, LAST DATE OF SUBMISSION
1. |1. Mr. Dipkumar Rameshchandra Wil that plece and parcel of Property | OF EMD
Ehil.ll'lﬂﬂpi;“BD rf‘} hEEring Sm:l:l Mo. A7 & A=8 on 3| D-ATE & r."'E ':FT“E
Joiceisle Ground Floor, admeasuring 3900 | PROPERTY INSPECTION

1. RESERVE PRICE
2. EMD OF THE PROPERTY
3, AINCREMENTAL VALUE

RESERVE PRICE Rs. 10,70,000/-

1. DATE & TIME OF E-AUCTION

2. Mrs. Nirmalaben Chauhan . Mits. And undivided share of | {Rupees Ten lacs Seventy
(Co-borrower) and 1600 <0, Mire, Jay Kuber 1- EAUCTION DATE: 11.07.2024 |Thousand Only)
Magar (Avenue), Block Mo, A, Old| {Between 3:00 P.M. ko 4:00 P.M.}) | EARNEST MONEY DEPOSIT:
t:::li ﬁ:&%’g&“ﬂ ﬁﬁf to 33;;’&" ¢Suriey No. 189, 2, LAST DATE OF SUBMISSION OF Rs. 1,07,000/- (Rupees One Lac
u- MEH cadia, -
Bharuch, Gujarat - 393120, ChD WITHKYC: 10.07.2024 | Seven Thousand Only)

Rupees 32,47,117/- (Rupees Thirty Two
Lakhs Forty Seven Thousand One
Hundred and Seventeen Only) as on
16.02.2023 along with applicable future
interest.

INCREMENTAL VALUE: Rs,
10,000/ - (Rupees Ten Thousand

Only)

Property A-7 Bounded As:, East By — | 3- DATE OF INSPECTION:
Shop Mo, A-27, \West By = Pas=sage, | 09.07.2024

Parth By — Shop Mo, A-5, Sauth By —|

shop Mo, A-B, Properly  A-B)

Bounded As:, East By — Shop No, A-|

26, West By — Passage, Morth By -

Shop Mo, A7, South By = Shop MNo. |

A5

All that piece and parcel of Property | 1- E-AUCTION DATE: 11.07.2024
being Mon-agricultural and|{Between 3:00 P.M. to £:00 P.M.)

2. |1, Mr. Nitin Vinodkumar Shah RESERVE PRICE Rs. 13,80,000/

“Borrower” (Rupees Thirteen lacs Eighty
tz M Ahh;rim Muktasha Saiyed admeasuring. about 148,18 Sq.| -, AST DATE OF SUBMISSION OF, Thousand Only).
(Co-borrower) Mirs., and houss constructed uptn_E"n WITH KYC: 10.07.2024 EARNEST MONEY DEPOSIT:
First Floor, & total Construction area| 3. DATE OF INSPECTION: Rs. 1,38,000/- (Rupees One Lac
LOAN ACCOUNT No. 120,80 Sq.mir, Revenue Survey No. | 09,07.2024 Thirty Eight Thousand Only)
LNMEAHEOD0014817 40, Shubham Scciety, Village INCREMENTAL VALUE: Rs,

Samkhivall, Taluka Bhachau,|
District Kachchh, Gujarat - 370150
Bounded As; East By = 7.62 Mirs
Internal road |, West By — Plot No.
220, North By — Plot Mo, 504, South |

Rupees 21,56,457 /- (Rupees Twenty
One Lakhs Fifty Six Thousand Four
Hundred and Fifty Seven Only) as on

10,000/ - {Rupees Ten Thousand
Only)

31.10.2023 along with applicable future | By-Plotio. 502
interest.
3. |1.Mr. Fatehsingh Vikramsingh Dabhi PROPERTY NO. 1 Al that piecs or 1- E-AUCTION DATE: 11.07.2024 | ReSERVE PRICE Rs. 21,50,000/ -
[“Bﬂl‘l"mr”} parl:ﬁl afl land alongwith sl'.ru-;.'tur'rll_-;{hhmn 3:00 P.M. to 4:00 P.M.) (Rupees Twenty One Lacs Fifty
standing there' on being the|
2.Mrs. Rekhaba Fatehsing Dabhi Fl&in:hmﬂal Property out of Revenue| o I.ASTDFLTEﬂlF SUBMISSION OF| Thousand Only) (For Both
(Co-borrower) Survey No. 1447, 1446/1; 144872 | EMD WITH KYC: 10.07.2024 Properties).
Piot Moo 77, Gram  Panchayat|3. DATE OF INSPECTION: EARNEST MONEY DEPOSIT:

Loan Account No. LNMEPLNOODDA1537
Rupees 21,21,293/- (Rupees Twenty
One Lakhs Twenty One Thousand Two
Hundred and Ninety Three Only) as on
30.10.2023 along with applicable future
interest.

Assesement Mo, 3300, Lotal | 09.07. 2024

admeasuring 139-40 5q. Mater, Le., ' Lacs Fifteen Thousand Only)
1500-00 5q, Fis., Siddharth Magar Society, Mear Reliance Tower, [ INCREMENTAL VALUE: Rs.
situated in the sim of Shihon, Tal: Kankrey, Dist, Banaskantha, Gujarat | mt ™ nd
- 385550, Bounded As:East By — Plot No_ 62 West By — Road, North By | 18,000/~ (Rupees Ten Thousa

= Mot Mo. 76, South By = Land of Paramater

Rs, 215,000/ - (Rupees Two

| Dnly)

PROPERTY NO. 2 All that piece or parcel of land atongwith structure standing there on being the Resdentbial
Property but of Revenue Survey Mo, 1447, 1448/ 1, 1448/2, Plot Mo, 78, Property Mo, 12345, Gram Panchayat
Assessment Mo, 3391, tofal admeasuring 139-40 5g, Mis, e, 1500-00 5q, Fits., Siddharth Nagar Socehy, Near
Reliance Tower situated in the Sim of Shihon, Tal: Kankre]j, Dist. Banaskantha, Gujarat - 385550, Boamndad As:
East By = Plot Mo, 61 West By - Road, Morth By = Land of Parameter, South By - Plot Mo, 79

For detailed tarms and condifions of the saie, pleasa rafer o tha link provided i Caga Global Capital Limited Sacured Cradibes's website e, sy, Capriglobal infauctiond
TERMSE & COMDITIONS OF ONLINE E-AUCTION SALE:-

1. The Property ts being sold on "AS 15 WHERE 15, WHATEVER THERE & WITHOUT RECOURSE BASIS", Assuch sale = withaut any kind of warranties & indemnifes,

2, Particulars af the property § assts (vie, axienl & measurements specified in the E-Achion Sals Nolicn has bt slated 1o the best of information of the Secured Cradibar and
Secwed Creditor shall not ba answerable for any error, misstaternent oromission, Actual extant & dsmansions may diffiar,

3. E-Auction Sale Motice issued by thee Secured Credites = an mwitation fo the genearal public to submst thelr bids and the sams does not conatibuie and will not be deemead 1o
consliube any commitment or nay representation on the part of the Secured Credidor. Inlerested bidders ane advised (o peruse the copees of fitle desas with the Secured
Creditor and to conduct own independent enguines fdus diigence about the tila & presant conditon of the property / assels and claims / dues affecting the properiy befora
submisalon of bidis.

4 Aypctionbidding shal only be lhrcugh “anling eleciranic mads” thraugh the sebsile hliipsdsadassiavcionfigernat Or sucton Tiger Mobde AFP provided by the sendace
provider WIS aProcurement Technologies Limded, Ahmedabad who shall arrange & coordinate the enfire procass of auclion through the e-auction platform

5. The bidders mey paricipate @ e-auction for bidding from their pece of cholce. Intemet connsctivity shall have to be ensured by bidder himsald. Secured Craditor faerdice
provicer shall nod be held responsible for the inlermel connaclivly, network problems, sysbem crash own, powes tailune el

6. For details, help, procedure and online bidding on e-awction prospactive bidders may confact the Service Provider IS E-Precurement Technologies Lid, Auction Tiger,
Ahmedabad (Contact no. 0T9-61200531/576/506/559/598/567/584/.), Mr. Ramprasad Sharma Mob. 300-002-3287/ 78-6120 0559. Emall:
ramprasad@avctiontigern nel,,

7. For participateg in fhe e-awchon sals he intending biddars should mgister thair name al hitpsisarfaesi.auctiontigernet well in advance and shall get the wuser id and
password. Intending bédders are advised bo change onfy the pessword immediately upon receiing it from the sarvics provider.

8. For panicpating In e-auction, intending biddars have fo deposh & refundable EMD of 10% OF RESERVE PRICE (as mentionsd above) shall be payvable by inferestad
hidders through Demand Dealt™MEF T/RTGS infaver of "Capri Global Capital Limited” on or bafore 10-July-2024.

8. The intanding biddars should submit the duly filled in Bid Form (format aveilabla on https:Vsarfassi.auctiontigar.nat) along with the Demand Draft remiftance lowsards
EMD in a sealad cover addressed to the Authorzed Officer, Capn Global Capgital Limited Reglonal Office Bth fleor. BEC Tower, Broadway Business Centre, Near Law
Garden Circle Metaji Road, Ellisbridge, Ahmedabad, Gujrat-380009 latest by 03:00 PM on 10-July-2024. The sealed cover should be super sonbed with "Bid lar
partcipatingin E-Auction Sale-- in the Loan Account Mo {25 manfioned abova ) for property of *Bormower Mama_”.

10. Afer eupiry of the last date of submizsion of beds with EMD, Authorizaed Officer shall examine the bids received by him and confiem the details of the qualifled bidders {wha
v quiabid thiir bads over and above (he reservie price and paid the specfied EMD wilh the Secuned Credilor) Lo the service provider IS eProcunemen] Technologies Limited
to-enabla tham to allow ondy those bidders io participate in the ondine inter-sa bidding Jauction proceedings at the date and ime menticned in E-Auction Sale Modice,

11. Inter-se bidding among the gealfied biddars shall start from the highest bid quaoted by the qualified bidders, During the process of intar-g2 bedding, there will be unlimiead
elensesn of “10°7 minuies each, | e the end e ol e-auchon shall be aulomabcally edendad by 10 Minubes each bme d bad s mdade within 10 minuies Irgm the st axiension
12, Bids ence made shall not be cancefed or withdrawn, All bids made from the wser kd given o biddes will be deamad to have baan mads by him alona

13, Immediately upon closure of E-Auction proceedings, the highest bidder shall confirm the final amoant of bid guoted by him BY E-Mall both to the Authorisad Officer, Capri
Global Cagétal Limded, Reglonal Office b floor, BBC Tower, Broadway Business Centre, Near Law Garden Circle Netajl Road, Ellisbridge, Ahmedabad, Gujrat-
JB0009 ardd the Sarvice Provider for gedtmg declared as successFul bidder in the E-Auction Sale procesdings.

14. The successful bidder shall deposit 25% of the bid amount fincluding EMD Yy within 24 Hour of the sale, being knocked down in his favour and balance 75% of bid armowent
within 15 days from the date of sale by DOVPay order NEF TR TGS hy favouring Capri Zloba!l Capital Limded

15. In Gase of defaultin gaymen of above sfipulated amounts by the successful Bidder Fauction purchaser within the stipulabed limss, the sabswill be cancelled and the amsodni
already paid (including EMD pwill be forfeded and the propecly will ke again putiosals

16, Atthe request of the succesaful biddes, the Authordsed Cfficer in his absolute discretson mgy grant fusther tirmes iInwmiing, for depositing the balance of the bid armoun.

17, The Sucoessiul Bidder shadl pay 1% of Sale price lowards TDE (oul of Sale proceesds) and submil TDS cerificate (o the Authorised offices and the deposi the enlicg amoun)
of sale prica (after deduction of 1% towards TDS), adjusting the EMD within 15 working days of the sacceptance of the offer by the autharized officer, or within such cthar
extended lime as deamed fit by the Authormed Officer, falling which the earmest depaaitwill be forfelted:

18, Municipa ! Panchayal Taces, Electricily dugs (iLany ) and any olber aulhorties duees (IF any] bas o be paid by the seccesshil bidder balore issunnoe of the sale oedificabe
Bids shall ba made taking into considaration of all the stabHory duas partaining to the proparty

14, Sale Certficate will be izsued by the Aulhonsed Officer in favaur of the succeasful biddar only upon deposit of entire purchase price | bed amount 2nd fumishing tha
rigcesanry prool inrespect of payment of all s §charges,

20. Applicable legal charges for convayance, stamp duty, registration charges and other incidental changes shall be boma by the auction purchaser,

21. The Authorizad officer may postpona § cancel the E-Auction Sale procesdings withoul sssigning any reason whalsoever. In case the E-fAuction Sale schaeduled is
posiponad o a later date before 30 days bom the scheduled dale of sale, i§will b2 displayed an the websile of he service provider

22. Tha dacision of the Authorised Officer is final, binding and unquastionabla,

23. AR biddars who subrmitted the bids, shall be-desmed to have rnead end understood the terma and conditions of the E-Auction Sale and be bound by them.

24, Movabla Article (I any ) 1ying In the property ool parl of thes sale

25, For further details and queries, contact Authorised Officer, Capri Glebhal Capital Limited: Mr. Prabhat Barolia Mo, Mo, 9722395860 and for further inguing Ms,
Halpana Chetanwala-T7 380393456,

26. Thig publcation s also 30 (Thirly) days notice to the Borrower © Morbeagorn § Guaraniors of the above sald Ioan accound purswsnt bo nule BB) AND 8 1) of Sacurily Interast
(Enforcement) Rules 2002, aboul halding of suction sale cn the aboye menbonsd date ! place

Special Instructions / Caution: Bidding in the last minutes/seconds should be avoided by the bidders in their own interest. Neither Capri Global
Capital Limited nor the Service Provider will be responsible for any lapses/failure [Internet failure, Power failure, etc.) on the part of the bidder in
such cases. In order to ward off such contingent situation, bidders are requested to make all the necessary arrangements / alternatives such as
back-up power supply and whatever else required so that they are able to circumvent such situation and are able to participate in the auction
successfully.

Place : GUJARAT Date : 07-JUNE-2024

Sd/- (Authorised Officer) Capri Global Capital Ltd.

Ahmedabad
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FINANCIAL EXPRESS

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

ANUPAM PORT CRANES CORPORATION LIMITED NOT
HAVING ANY BUSINESS ACTIVITIES AT PRESENT

(Under Regulaton 36A (1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process lor Corporate Persons) Regulations, 2016

_ RELEVANT PARTICULARS
1. Name of the C e Debtor ANUPAM PORT CRANES CORPORATION LIMITED
along with IN/LLP No. | CIN: U29100GJ2011PLCOS7084

2 Address of the rggstemd office | Piot No. 138 Gdc Industrial Estate Vithal Udyognagar,
Vithal Udyognagar, Gujaral-368121, India

3| URL of website. Not avaiable
4 | Details of place where majority ~ Gujarat
| of fixed assets are located ‘ _ _
5 | Installed capacity of main Not applicable as the Company has no
products/ services manufacturing operations at present

8. Quantity & value of main products/' The Company has turnower of Rs. 5.36 Cr
services sold in last financial year ' according to provisional profit & loss Account
' ~ produced before us
AL Number of emloyees.‘ wortmen NIL
& | Further details including last available ' Details can be obtained by sending ema at:
firancial statements (with schedules) | cirp.anupam@gmail.com
of two years, ists of creddars, relevant
dates for subsaguent events of the
 process are available at
2 | Eligibilty for resolution applicants' Details can be obtained by sending email at:
under section 25(Z){h) of the cirp.anupam@gmail.com
Code is available at

16 Last date for receipt of expression  29/06/2024
of interest

1t Date of issue of provisional list of 08/07/2024
| prospective resolution applicants _
2 Last date for submission of  12107/2024
|objections to provisional st
11 Date of ssue of final st of 20/07/2024
 prospectve resolution apphcants

14/ Date of ssue of information | 20/07/2024
memaorandum, evalualion matrix

and reguest for resolution plan to

prospective resolution appicants
15 Last date for submission of 24/08/2024

resolution pians _
16 Process email id to submlt EQl cirp.anupam@gmail.com
NANDISH g s Nandish Suniibhai Vin
SUNILBHAI g‘gmmﬁﬁﬁdﬂmmm for Anupam Port Cranes Corporation Limited
VIN semunnonro  Regm No: IBBIVPA-0011P-P-02117/2020-2021/13270
Date 07062024 Addms Ci53, Shanti Niketan Row House, Opp Sagar Compiex,
Place: Sual Anand Mahal Road, Surat-385003 |




FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR ANUPAM PORT CRANES CORPORATION

LIMITED NOT HAVING ANY BUSINESS ACTIVITIES AT PRESENT
(Under Regulation36A(1)of the Insolvency and Bankruptcy Board of India(Insolvency Resolution Process
for Corporate Persons) Regulations, 2016

RELEVANTPARTICULARS
1. | Name of the corporate debtor along ANUPAM PORT CRANES CORPORATION
with PAN/CIN/LLP No. LIMITED
CIN:U29100GJ2011PLC067084
2. | Address of the registered office PLOT NO. 138 GIDC INDUSTRIAL ESTATE VITHAL
UDYOGNAGAR,VITHAL UDYOGNAGAR, Gujarat, India,
388121

3 URL of website Not available

4 | Details of place where majority of fixed | Gujarat.
assets are located

5 Installed capacity of main | Not applicable as the Company has no
products/services manufacturing operations at present.

6 |Quantity and value of main |The Company has turnover of Rs. 5.36 Cr
products/services sold in last financial [according to provisional profit & loss Account
year produced before us.

7 | Number of employees/workmen NIL

8 Further details including last available Details can be obtained by sending email at:
financial statements (with schedules) cirp.anupam@gmail.com
of two years, list of creditors, relevant
dates for subsequent events of the
process are available at :

9. |Eligibility for resolution applicants| Details can be obtained by sending email at:
under section 25(2)(h) of the Code is|cirp.anupam@gmail.com
available at:

10. | Last date for receipt of expression of 29/06/2024
interest

11. | Date of issue of provisional list of 08/07/2024
prospective resolution applicants

12. | Last date for submission of objections | 12/07/2024
to provisional list

13. |Date of issue of final list of|20/07/2024
prospective resolution applicants

14. \Date of issue of information|20/07/2024
memorandum, evaluation matrix and
request for resolution plan to
prospective resolution applicants

15. | Last date for submission of resolution [24/08/2024
plans

16. | Process email id to submit Expression | cirp.anupam@gmail.com
of interest




Place :- Surat

Date :-07/06/2024
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VIN T —
Sd/-
Mr. Nandish Sunilbhai Vin
Resolution Professional for Anupam Port Cranes Corporation
Limited

Registration No.: IBBI/IPA-001/IP-P-0217/2020-2021/13270
C/53, Shanti Niketan Row House, Opp Sagar Complex, Anand Mahal
Road, Surat-395009
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